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THE ASSAM ACT NO. VI OF 2019

(Recetved the assent of the Governor on 13th August, 2019)
THE ASSAM APPROPRIATION (NO, III) ACT, 2019
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{Bhort title

1 Ths Act may bo called te Assam Appropriation (Mo 1) Act, 2019

AN
ACT

mmmwwdeIuwsumsmand-ﬂdm Consoiidited Fund of the Stale of Assam for the services of the
Ingrcial your, 2012-2020.

B2 & seizited by the Assam memmmsmmmrmmemmmmmsmz-

2. From and ot of the Consciklated Fung of the St¥e of Assam thens may ba paid and appliad sums not e
Ihese specified in solumn (3} of the Scheduse amounting in the aggregata fo the sum o Rupees Soven

Frve Hundrad Eighty Crore. Ffty Ong Lakh Sidy Elgit Thousand towerds defraying the sevarst charges which
come in course of payment during the fnancial year 2019-202% in respant of the services specified In column (2)

the Schedule.
3. The sums authorised o be witndrawn froe and out of the Conseiidaled Fund of the Siade of Assam by ths Acl]
-shall be appropriated fos the serates a0 pusposes exprassed in the Schedule-in miation 1o the sa:d yaar ending on
the Tairly First day of March, 2020
THE SGHEDULE
| | { Soe Soctions 2and 3 )
i = M
Grant NoJ Buma Mot Excseding
: Sarvices and Purposes Votad by the ' mmw'm the Tota)
Ragurbly Conseitiated Fund _
Ry _ Rs Rs
1 Pubiic Servica Commission Revenge 000 SHOMC,00 5170000.00§
, Revonue 000 SCEO0000.00 SO0CO000.00
) Public Debl And Serviciag Of Datt e e
_ - Capial 0.00 4456000 30 4456000
1 State Legsiivie Revenut 7200 00 1958000 00 1965000 00
2 Counct of Minsters Revenue 100000000 D00 15000000.00
3 Administration of justice Revenue 17653806000 GO0 TR0
4 Electigns _ Revanie] 750000060 G.084 37500600.60)
5 | Soles Tax &Other Tax Revanue H#32000.00) 600 24320000 0o}
§ Land Revente Revenus 16041000.00 0.90 18041008 0]
B Exvise & Prohibibon Revenue| 13567000.00} 050 13641000.00}
B Revenue 554935000 00 0.08{ 554%95000.00
8 Transpor Sorvices -
Caplall 1202120000 pop| 1203200000
11 | Sacretariatand Aftached olfices Revernie 86235000 00} 800 $6235000.00
12 Distriet Admintstration Revenve 415000 £0: o0 7041506060
Revenue] R PS4R000 08 060 287545000 06}
1 Police .
Capitat| 1006.00 000 100060
15 Jalts Reverue 835000006 n.o0} £356000.004
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i 7 2
Sums Hot Exceadin
Grant Ko Services and Purposes ' -
Appropyistion Vaoled by the Charged on the Yot
_ Arpembly Coneafideted Fung |
77 Admiristrative and Functionst Buligings Cagilal] 300000000 00 000 300000000.00
1 Fire Services Revariiel 0o0 3206000 213200000
1§ Vigilice Commissian & Others Reveno] 2485338000.00 000  2486338000.00
Other Adwinistrative Serveas [Cvil ) |
e éfanoe & torme vy Revenue 319600.00 000 319000.00}
T Gues! Houses, Governmant Hosteis Reverue| 1132106060 000 1132100000
2| Adminsvative Training Capiial 70000060.00 0.0 H0500630.00
21 .00 .00 13 !
N s st Sevices & s RO 2120000000 0.00 212000000000}
welnccus Gene Capall 00000000000 ool voo0oonomono)
B % Education (High) Revenuz §7B3578000.00 poel  +reasrecto.col
b At & Cuttura Revenus 6262 1060004 0.00 B2B21000.00
2 Siate Archves Revenu 360000} cag 36000.00]
R : 737 207 | i
N 8 Futic Heath everve| 2372077000 0 cool 2572977000 00
_ Capl| 1675609000 00 000} 1675695000.00;
Rewanue 25600000000 000 250000000.00{
i Waier Supply & Samtadon - . -
Capial 51250000 00| 2.0 512500000.00]
a roan Developmet. Toun & Couriy Rovene| 303720000000 Y
fanaung
o Revenug, 16200000.00 008 16200000 00
k. tdesssing Schemes -
Capital 730000000 0.00 7600000.00}
infarmation and Publicy Revenus|  1M3I00000] oo y1sao0ns o]
- i Reverue| 113615000.00] 0.00 113815000.00)
| Labour 2nd Empioyment :
i Coptaff 104140000, 190 104140000004
3 | Food Stomge k Warehossing Revanve]  496884000.00) 000]  486884000.00]
| Revenoe] 74166800000 3.00 741658000.0
3 Wellare of SC/ST & OBC : : sast0 )
Capial 1000900010 9 001 1000000000}
3 Social Security, Waltare aad Nititon Reveme 349683000 00 Q.00 349889000 00]
42 Othe Socia! Services Revanco| 26608300008 0.00 265083000 90
Revens §600.00 000 500000
41 Co-aperation - - -
Captsl 340421000 00 006 34042300D.00
“ Noth Egstem Council Schome Caphtal 57003000.00] 000 57603600.00
. Rovenug 44700060 00 0 o0 4400000 081
45 Weights & Measures -
Capital] 1000 00 8.0 1060 00]
LH Trade Adyisor Revenye 4.00 200 il ﬂﬁl
N st ' Revenve|  B634837000.00] B00]  §634837000.00f
' e Capita] 425300000 000 825360000}
o catn Revenue 20006300000 0.00 200082000.09}
irigats . f
w Captsl] 209895300000 000]  2u9895300000f
By o & Wt € Revetue 2332500040 200 23325000 00}
i il g Bl
o TReennates Capta 3904000.00 ot 1904000 00
Revense 37615000.60] 0.00 3B15000.00
An
52 gl Hushandry Capita 50 w0 0.00 ™
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{1} 5] N S
Suma Not Exceading
Grant ¥o.J
Appro o Services and Purposes Voiad by the Charged on e Tolsl
' - Assesnbly | Consolitisted Fund -
53 Dairy Devalopment Revers] 119120004 0] ¥1912800.00
Reverue] 71041800000 o] 71041900000
85 Forestry & Widlfe
_ Cagital 2000080000 omo|  20080000.60f
5 Rugsl Development (Panchaya! Revemie BAGTE000.00 185000.00 5k32000.00]
51 Ruta Deveiopment Ravenus 36000000.00 000 36000000.00)
5 indusires Capai| 4571300000 300 45713000.00]
56 Viage & Small industries Sercutum and Revence]  * 40000000000 0.00 400000000.00
| 6t Winos & Minersls Revenys 24000000 0.00 24000000
Revenue 437700050 0.00] 803730700000
g Poweer (Electioty) .
Capiall 252540800000 000]  2525408000.00]
' 00000000 00 6.
6 e _ Reverue| 200000000000 | 2000000000.00f
Copltal  4000000000.00 000 4010000000.00)
A 2014300000.00} 000, 20130000000
N Roats & Bitger — 330000000} 3300000 ];
o Copial]  14854883000.00] 0.00] 1495488300000}
B ' Ravenue 36471000.00 0.00 IB4TIH0C.00
8 | Towdsm . :
, Capitat B500000.00 000 850000000}
Compansation & Assignmant To Local _ . _
6 B & Pectoyel R Incdlisions Revonue|  3820100000.00 000} mmoeo.;a!
§ | Hotosture Reerwo] 18406200000 000 144033000500
70 Hal Aveas Revesiu 9115000.00] 0.09, 9145000.00
M | Edueation {Eismentary, Sec. £t} Revenue|  1833100000.00 poo|  1883100000.00
73 | Urben Devdopment (SDD) Revaue 163502600.00 0.0 163602000.00)
" Soro & Yo etre 51357000090 000 $43470000
_ _ Capital 5110000060} L0 51100000.00}
Inicsmiation Technology Revenue SA2207000.00 000 5622070000
Rewenus FOE000.00 500 7028030,
Karbi-Anglong Aufonomoug Councl % L w!
Capha| 74585506000 000] 745056000001
7 N.C. Hllis Autonomous Counc Aavenua 5154700000 0.0} 51547000.00]
- ton e Revemue]  100600000,00{ 0% 00000000.00
GCophat]  £77S9100000] 0.00 477591600.00
rota Rovemue]  4GVASSC00.000  SMM1SODOOO] 4645067300000
Capital]  20181038000.00] a4smo00.00]  2otdsens0ae 00
Grand Total EHSS1000.00 SIS51900006]  75905199000.00]
S. M. BUZAR BARUAH,

Commissioner & Secretary to the Govt. of Assam,

Legislative Department, Dispur.
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